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Subject- D· TS1 Muneesh• em1se of Sh. Om Parkash Garg, revered father 0 ' .
Garg, Ld. ASJ-01, Central District, 'Tis Harari Courts, Delhi.

With profound sorrow and grief, this is to inform that Sh. Om Parkash

Garg, revered father of Sh. Muneesh Garg, Ld. ASJ-01, Central DiSlrict, Tis

Hazari Courts, Delhi, has left for his heavenly abode.
Cremation shall take place today i.e. 19.11.2022 (Saturday) at

02:00 pm at Ghazipur Cremation Ground, Delhi.

(MRIDUL G P A)
ADMINISTRATIVE CIV L DGE (CENTRAL)

DEL '+so zs@Dated, Delhi the .
t

GE (CENTRAL)ADMINISTRATIVE CIVIL
DELI

Copy forwarded for necessary information and necessary action to :

The Ld. Registrar General, High Court of Delhi, New Delhi.
The Ld. Principal District & Sessions Judges, all Court Complexes, Delhi.
The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts Complex, Dwarka, Ne
Delhi with request to circulate this circular amongst all the Judges, Family Courts in their

respective districts.The Ld. Principal Secretary (Law, Justice & Legislative Affairs), GNCTD, Delhi
Sachivalya, New Delhi
The Ld. Chairperson, Delhi Judicial Academy, Sector-14, Dwarkn, New Delhi
All the Judicial Officer, Central District, Tis Fazari Courts, Delhi.
The Ld. Member Secretary, Delhi State Legal Services Authority, Patiala House Courts,

New Delhi.
The PS to Ld. Principal District & Sessions Judge (HQs.), Delhi.
All the Ld. ACJs of all Courts Complex or Delhi with rcqt1cst to circulate this circular to
the Judicial Officers of their respective districts.
Notice Boards or all the Br Associntions at 'Tis Hazari, Patil House, Dwarka, Rohini,
Saket, KKD Courts, Delhi.
R & I Branch for uploading on L/\YERS/Ccntrnlizcd website also.
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